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13 Maharashtra 36 12958.17 5374.43 66 2076.06 1021.98 

14 .. Mantpur 2 491.65 225.85 2 6~.58 56.50 

15. Meghalaya Nil 17.81 8.14 

16: Mizoram Nil Nil 

17. Nagaland 111.02 2.95 Nil 

18. Orissa 6(-1)' 4953.85 1156.55 ,. 499.95 410.23 

19. Punjab 1(-1)' 3379.53 2704.93 88.49 0.20 

20. Rajasthan 3(-2)' 4692.81 2346.01 6 240.24 12.22 

21 Sikkiln Nil Nil 

22. Tamil NaC\u Nil 2 103.75 29.53 

23 Tripura Nil 3 154,00 92.96 

24. Uttar Pradesh 19(-1)' 7539.44 3339.74 2 54.81 39.99 

25. West Sengal 4(-1)' 2037.41 938.83 17 90.42 60.78 
•. ____ -.0. _____ -----______ ... _._ .. _. __ ._---_. __ .-._-_.-------- ... _._--- --'" 

Total 172 103186.89 

-10' 

162 

• Deduction for 1.5. Projects counted more than once. 

[EngliSh] 

lSI Actlvltie. in India 

503.SHRIMATI KAMAL RANI: Will the PRIME MINIS-
TER be pleased to state: 

(a) whether the Government have registered their protest 
In various international fora or had expressed its reaction to 
Pakistan rE'garding disturbance created in various parts of the 
country and the interference in internal matters 01 the country 
by the Inter-Services Intelligence 01 Pakistan during the last 
three years. till date; 

(b) if so. the details thereof; and 

(e) the response of the Pakistan Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICUL TURE (SHRI SOMPAL): (a) to (c) Government has 
appropriately and effectively registered their protest in various 
international fora against Pakistan's interference In the Internal 
affairs of our country. Government has also conveyed their 
concern regarding these activities to Pakistan ai all levels. This 
matter was r"cently taken up during discussions between the 
Foreign Secretaries 01 India and Pakistan In October, 1998, and 
between the Home Seeretary of India and Interior Secretary of 
Pakistan in November, 1998. During these talks, Pakistan was 
urged to take practical steps on the ground to demonstrate its 
sincerity In tackling the issue of terrorism. It was also given 
detailed evidence regarding its role in recruiting, training, 

39003.29 240 8283.62 4424.12 

arming, financing and infiltrating terrorists Into India, and was 
asked to close down training camps In Pakistan and Pakistan 
Occupied Kashmir and also hand over terrorists and fugitives 
who have been given sanctuary in Pakistan. Regrettably. 
Pakistan has not ceased its attempts to interfere in our internal 
affairs and official Pakistani support to terrorist organisations 
operating In various parts of India continues. Government 
remain firm in their resolve to take aU measures necesaary to 
safeguard the country's security and territorial Integrity. 

[Translation] 

Global Mobile Peraonal Communication by Satellite 

504. DR. RAMKRISHNA KUSMARIA: 

SHRI ANAND AATNA MAURYA: 

SHAI RAJENDRA AGNIHOTRI: 

SHRI PRASAD BABURAO TANPURE: 

SHRI S.S. OWAISI: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the proposals have been cleared for the 
global mobile per.oonal communication by satellite; 

(b) H so, the details thereof; 

(c) the main features ofthis system alongwith the names 
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of places identified where the said system Is likely to be 
introduced first; 

(d) whether private companies have been allowed to 
set gateways under the Government autt-orlty in this field; 

(e) whetherVSNL is likely to lose its revenue on account 
of the said decision; 

(f) if so, the details thereof and the steps taken or 
proposed to be taken to compensate VSNL for loss; and 

(g) the precautions taken by the Government in regard 
to security considerations? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA): (a) 
and (b) Yes. Sir. One specific proposal I.e. from MIs. Iridium 
India Telecom limited (IITL) for operation of Global Mobile 
Personal Communication by Satellite (GMPCS) Service has 
been cleared by the Government and a provisional licence 
agreement for operation of the service was signed with the 
company on 28.10.98. 

(c) It is a Low Earth Orbit (LEO) System, providing global 
coverage. The system provides for a unique number for the 
subscriber and Global mobility in other countries where It has 
been authorised for operation. MIs. IITL Is yet to market its 
services in India. The details in this regard are not available with 
the Government. 

(d) Yes, Sir. The Government after considering all 
aspects has stipulated that Gateways (Earth Stations) for all 
licensed systems would be located in India and their operation 
and maintenance would be with an authorlty/organisation 
deSignated by the Government. 

(e) and (f) It will be possible that oertaln calls In the CGMPS 
service will be established bypassing the International Gateway 
Switch of VSNL. However, the licence agreement provides that 
VSNL will be compensated when the International Gateway is 
bypassed. 

(g) Specific proposals for GMPCS licence are cleared 
from the security angle by a High Level Inter-ministerial Commi-
ttee conSisting of Secretaries of Department of Telecom, 
Department of Space and the Secretaries of the Departments! 
Organisations dealing with security related issues. 

Extraction of Sea Mlnerala 

505. SHRI ANAND RATNA MAURYA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Govemment propose to invite parti-
cipation of the private sector In the programme for development 
of technology for extraction of minerals from ocean; 

(b) If so, the details thereof; and 

(c) the time by which the final decision Is likely to be 
taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND 

MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(BANKING, REVENUE AND INSURANCE) (SHRI KADAMBUR 
M.R. JANARTHANAN): (a) As of now, there Is no proposal for 
inviting the participation of private sector, In the development 
of technology for extraction of minerai resources from the 
ocean. 

(b) 

(c) 

{English} 

Does not arise. 

Does not arise. 

Extenalonof Operational Juriadlctlon of MTNL 

506. SHRI K.P. MOHAN: 

SHRI BRAJA KISHORE TRIPATHY: 

SHRI T.R. BAALU: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Governmenl propose to hand over the 
Chennai and Greater Chennai Telephones from the control of 
the Department of Telecommunications in Mahanagar Tele-
phone Nigam Limited; 

(b) If so, the details thereof and the reasons therefor; 

(0) the parameters being adopted for transferring such 
telephones to M.T.N.l.; 

(d) whether the Government have any proposalto Install 
a separate exchange for the use of Internet consumers at 
Chennal; and 

(e) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA): (a) 
Government has not taken any decision. 

(b) and (c) In view of (a) above, the question does not arise. 

(d) Yes, Sir. 

(e) As a part of National Internet Backbone, It Is proposed 
to set up Internet node at Chennai also. 

Cultivation at Rice 

507. SHRIMATI RANEE NARAH: Will the PRIME MINIS-
TER be pleased to state: 

(a) whether the Government 01 Assam has approached 
the Union Government for providing help for cultivation of rapid 
growing summer rice: and 

(b) If so, the decision taken by the Union Govemment 
thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL): (a) and (b) There Is no 
specific proposal of the Govemment of Assam under the on-
going Centrally Sponsored Scheme of Inntenlive Cereals 
Development Programme-Rice lor assistance on cullivation 
of summer rice. How~ver. Agricu~ure Production Commi-
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